RAJASTHAN HIGH COUR [, ,]QDHPUR
ORDER
No.Estt.(RJS)/OBQUZO ‘ _Date :01.0?.2020

The State Government vide order No.F.19(4)Nyay/2019, dated
31.01.2020 ha§ appointed follawing 05 candldatés, selected in District
Judge Cadre Direct Recruitment Examination-2018 as Additional District
| Judge with effect from the date they assume charge of their office:-.

5. INAME |
NO.lgarva Shri/Smt./Ms/Dr.

1.  JNAVEEN KUMAR CHOUDHARY

2. |ASHWINI SHARMA

3. |ANIL KUMAR SHARMA

4. -[YOGESH JOSHI

5. [GOPAL SAINI

The appointee officers Qhal] be paid basic salary in the Pay Scale of
Rs. 51550-1230-58930-1380-63070 and allowances admissible thereon.
| The above officers are dlrected to report at Rajasthan State Judicial
Academy, Near Jhalamand Cn*cle Jodhpur on 07.02. 2020 at 10:00 AM
shalp for training. _

- The appointee officers shall submu: a declaration under Rule 25-A(2)
of the Rajasthan Civil Serwces (Conduer) Rules, 1971 to the Controlling
Authonty at the time of joming or w1thiu one month of his/her marriage, as
the case may be, signed by hlS/hE‘I' talherfwlfe/husband and father-in-law to
the effect that he/she has not taken dowry directly or mdlrectly and in any

meanner.

BY ORDER

REG]S@/LWM’EO

No, PA/RG/OB(Z)/ZOlQ(Part B)/493 | Date : 01.02 2020
Copy forwarded to the followmg for informatlon and necessary action;-

1. The Secretary to the Law Mmlster Government of Rajdsthan, Jaipur.
The Principal Secratary to the Government, Law Depamnent-Cum
Legal Remembrance, Rajasthan, Jaipur

3. The Secretary to the Government of Rajasthan Depamnent of General
Administration (Gr.2), Jalpur
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12.
13.
14.

15.
16.

The Secretary, Lokayukta, Sachivalaya, Jaipur.
The Accountant General, Rajasthan, Jaipur. -

The Registrar (Vig.)/(Admn.)/(Rules)/(Examination)/(Class.),

Rajasthan High Court, Jodhpur.
The Registrar-Cum-Principal Private Secretary to Hon'ble the Chief
Justice, Rajasthan High Court, Jodhpur/Jaipur.

The Registrar (Admn.), Rajasthan High Court Bench, Jalpul with the

request to distribute the capies of this order to all the Honble Judges
sitting at Jaipur through P.S., Member Secretary, Rajasthan State
Legal Services Authority and all the Judicial Officers posted in the
Registry at Jaipur Bench, Jaipur.

All District & Sessions Judges.

ANl Senior Deputy Registrars/Deputy Reglstrars Rajasthan High

- Court, Jodhpur/Bench, Jaipur.

The Director, Rajasthan State Judicial Academy, Jodhpur, Near Ji.
Director Office, Medical Department, Jhalamand Circle, Old Pali
Road, Jodhpur-342013.

The Treasury Officer, Jodhpur City, Jodhpur.

Director, Rajasthan State Judicial Academy, Jodhpur.

All the following candidates alongwith copy of Govt. order dated
31.01,2020 issued by the State Governnent-

-(1) Shri Naveen Kumar Choudhary, Advocate, S/0 Sh. Prahlad Das

Choudhary, R/o Mahaveer Chowk, Purani Tonk, District Tonk-
304001, Email ID: M&@M Phene
No0.94143-34257.

(2) Shri Ashwinj Sharma, Advocate S/o Sh, Om Prakash Sharma, R/o
E-23, Balaji Vihar-6, Ex-1, Near Benar Railway Station,
Boyatawala Benar Road, Jaipur-302012. Email ID:
lw.ashwinisharma@yahoo,com Phone No,98287-97980,

(3) Shri Anil Kumar Sharma, Advocate S/o0 Sh, Ram Bilas Sharma, R/
o Ward No.20, Khetri, District Jhunjhunu-333503, Email ID:
anilrbsharma@gmail.comy Phone No.9887543041.

(4) Shri Yogesh Joshi, Advocate S/o Sh. Srikrishan Joshi, R/o I-C-247,
Behind Mousam Vibhag, Murlidhar Vyas Colony Nagar, Blkaner-

334004. Emajl 1D: joshiyk1980@gmajl.com Phone No0.94140-
354685.

(5) Shri Gopal Saini, Advocate S/c Sh. Prabhati Lal Mali, R/o §-32-33,
RIICO Housing Colony, Industrial Area, Sitapura, Jaipur-302022.

Email ID; v1kasl§995a;gl@gn;|ajIgcom Phone N0.94140-55909,
P.S. to all Hon'ble Judges sitting at Jodhpur.

AOJ Classification Secdon (Website), Rajasthan High Court
Iodhpur.f Bench, Jaipur.

Personal File/
Cont./Accounts/General/

Sub, Court/Statistics/Computer Cell.
RIS Leave/Jr. Actt/Building Cell,
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